LY
Central Administrative Tribunal
Principal Bench: NMew Delhi
0.68. No. 8946/97
Mew Delhi this the 27th day of November 1997
Hon’ble Dr. a. Vedavalli, Member (J)
Dr. Jaya Prasoon
W/o Shri P.K. Sinha
Rio H-23 Garhwali Mohalla
l.axmi MNagar
Delhi 110092
T fpplicant
{(By Advocate: Applicant in Person)
Yarsus

1. Union of India through

The Secretary,

Ministry of Environment & Forests

Paryavaran Bhawan,

CG0 Complex Phase-III Lodhi Road,

" New Delhi 110003

Z. National HMuseum of Natural History

through its Director

FICCT Museum Building

Barakhamba Road,

New Delhi 110001

wne.aRESPONdants

(By Advocate: Shri N.5. Mehta)

ORDER (Oral)

By Hon’ble Dr. A. Yedavalli. Member (J)

Applicant in person Ms. Prasoon makes a prayer for

Withdrawing the application and has filed an application

dated 27.11.97 in this regard today in the courﬁ, which Is

taken on record. She has also submitted that her counsel Dr.

D.C. Vohra has been informed about the withdrawl of the

case. In the circumstances, the 0A& is dismissed as
withdrawn.
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(Dr. A. Vedavalli)
Member (J)
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